CEN TRAL AOMINISTRATI VE TRIBWN AL PRINCIP aL BENCH
. _D.AN0.1208/88
New Dalhi: this the 23rd day of po ril, 1999%

{ON 'BLE MRuS, Ru ADIGE, VICE CHATRIAN(R).
\ON 'BLE MR, TN BHAT,mEMBERQ)
1. asl Surin_'dé'r,éih?h“No.'l'IZ/P CRy
(under suspension),
fast District, Delhi.
2.. H.CuShiv Kumar Noo319/E,
(under. suspension), ‘
East Di.strict, Dalhi.& ...--...Applicents
(8y Adwecate: shri sama singh )

Versus

8 1, ommiecsioner of Police,

belhi Police Headquartérs, Ms0 Building,
1,P.Estate, New Dslhi =002,

2. addl, oommissioner of Police ( New Delhi Range),
pelhi Police Headquarters,
Mms0 Buildings I.p.Estate,
New Delhi =002,

3, The Deputy Commissioner of Police
fast Districty
Balhio, _

4, shri S, KeMalik, N
Asstt, Oommicsioner of Police,

“ DE Cell, Defence Dlony, ) ‘
$ NBU Delhiok ‘ ......oRQSpOHd@tS§
0 RDER(O RaL)

HON 'BLE MRy Se ReADIGE, VICE CHAIRIAN(A)s

Appli_;:aﬂts impugn responden ts! ordsr dated
21,1597 initiating departmental procesdings against
then during the pendency of criminal Case RC 42(a)/96-
OLI dated 23.5.'_‘-96,, and prays for a direction to
respondents to stay the de_partmantal_ p ro ceedings

till the disposal of aforesaid cases

2, We have heard applicants' counsel Shri Sama

singh who states that 1.0 and three p rosecution
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witnesses are to bq_e_xar_nined‘in;;crimilnal case on
10th and 114th_.m_ay,_199!-9 and the epplicants'counsel
has no objection if the disciplinary enquiry is

taken up after the completion of the examination

of the 1.0 and the 3 main PlSe

3. In the light of® the abo ve, this OA is
disposed of with a di rection to respondents to
procesd with the DE, subject to the complstion
of examination 'and,_prg_ssh-exami_.nétion‘of‘ Iﬁ and 3

main Pus in the criminal case by 15.5. 99,

4. e, owevaer, make .itwclear that 1in the

- event examination and é:io ss=gxamin ation of IO

and 3 main Pus are not completed by 15.5.99, nothing
would p reclude. respondents from going ahead with

the departmental procsedings,

5. The Op stands disposed of accordinglye
No costse
/{g/fa/w
(T.N JBHAT ) ' (sm, aniG
mmBer() VICE CHAIRI AN (A),
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